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“NOTinCATIONS toe: Amendments to
C om K  RultS

Sfcrl Miuiubhal ShAh: On behalf ol
“S h ri Kanungo, I beg to lay ox; the 
T ab le , under sub-section (3) of Sec­
tion 48 ol the  Coffee Act, 1942, a copy 
o f each of the following Notifications, 
m aking  . certain fu rther amendments 
*to the Coffee Rules, 1955:—

(1) Notification No. 15(2) P lan t/ 
B/56, dated the 18th Janu ­
ary, 1957.

:£2) Notification No. 15(10) P la n t/ 
B/56, dated the 18th Febru­
ary, 1137.

f Placed in Library. See No. S-30/57]

'N o t if ic a t io n s  i s s u e d  u n d e r  E s s e n t i a l  
C o m m o d it i e s  A ct

Shrl Mannbhai Shah: On behalf of 
'Shri Kanungo, I beg to lay on the 
'Table, under sub-section (6) of Sec­
tion 3 of the Essential Commodities 
Act, 1955, a copy of each of the fol­
lowing Notifications: —

(1) Notification No. S.R.O. 1675, 
dated the 18th July, 1956.

(2) Notification No. S.R.O. • 1885, 
dated the 23rd August, 1956.

(3) Notification No. S.R.O. 2403, 
dated the 19th October, 1956.

(4) Notification N.o. S.R.O. 3151, 
dated the 19tfi December,
1956.

XPlnsed. in Libray. See No. S-"31]57]

I also lay on the Tabic a copy of 
•S.R.O. No. 3152, dated the 19th 
December, 1956.
'{Placed in Library. See No. S-31/57]

R e p o r t  or T a r i f f  C o m m is s i o n

Shri M&nubhai Shah: I b eg . to lay
on the Table, a copy of each of the 
following papers, under sub-section 
(2) of section 16 of the Tariff Com- 

tmission Act,, 1951: —

(1) Report < 1956V of the 'Tariff 
Commission on the Automo­
bile Influst^jr.

(2) Governm ent Resolution No. 
2 1  (4) -TB/50, dated the 23rd 
January , 1957.

tP loced  m Library. See No. S-32/37]

N o t if ic a t io n  b e : A m e n d m e n t s  to

R e g is t r a t io n  a n d  L ic e n s i n g  or
I n d u s t r ia l  u n d e r t a k in g s  R u l e s

Shrl Mannbhai Shah: I beg to lay
on the Table, under sub-section (4) of 
Section 30 of the Industries (Develop­
m ent and Regulation) Act, 1951, a 
copy of the Notification No. S.R.O. 
691 -IDRA/30/1 /57, dated the 1st 
M arch. 1957, m aking certain amend­
m ents to the Registration and Licens­
ing of industrial undertakings Rules,
1952.

(Placed in Library. See No. S-33/57]

ESTIMATES COMMITTEE

F o r t y - f o u r t h  a n d  F o r t y - f i f t h  
R e p o r t s

Slirl B. G, Mehta (Gohilwad): I
beg to present the following Reports 
of the Estimates Committee: —

( 1 ) Forty-fourth Report on the 
action taken by Government 
on the recommendations con­
tained in the Fourth Report 
of the Committee.

(2) Forty-fifth Report on the 
Ministry of Community 
Development (Community 
Projects Administration) 
P a rt IV.

•
1 may inform the House in this con­
nection tha t the Forty-fifth Report 
has been published and circulated 
during the inter-session period under 
R ule 379 of the Rules of Procedure 
and Conduct of Business in the House 
t>f the People.

RESIGNATION OF A MEMBER

Mr. Speaker: I have to inform the 
House tha t Shri Udai Shankar Dube 
kas resigned his seat in Lok Sabha 
w ith effect from the 15th March, 1957.




